
From

To,

Sub:

Ref:-

granted

10.01.2025.

Copy to:

With reference to
withdrawal of your

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSA N, NNCNGNO, IIZORAM AND ARLINA CHAL PRADESH)

No. HC.VU-52/2oo6t 30+ lA
Smti. Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal.
District & Sessions Judge,
Karbi Anglong.

l--
N'

Dated Guwahati the 2\ lanuary, 2025.

Withdrawal of Earned teave.

Your letter No. DlKAl262lZO25 dtd. 09.01.2025

l,s

the above, I am directed to inform you that you have been
earned leave for 2 (two) days from 09.01.2025 to

Yours faithfully,

sel-

JT. RE ISTRAR ILAN E)

I- og * d

1. The principal Accountant General (A&E),

-/ lnformation. Copy of the application in jrescrit
J. tne project Manager, Gauhati High Court, Guw

/ 2t - ot^7-oLt

Assam, Beltola, Guwahati-29,
ed format is sent herewith.
ahati.

for


